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THE VICE-CHAIRMAN (SHRIMATI PREMA CARIAPPA): Dr. Gyan

Prakash Pilania; not present. Shri Chittabrata Majumdar; not here.
Dr. M.A M. Ramaswamy; not here.

Now, we take up the discussion on the working of the Ministries of
Panchayati Raj and Rural Development.
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SHRIMATI VANGA GEETHA (Andhra Pradesh): Madam, | would also
like to associate myself with it.

THE VICE-CHAIRMAN (SHRIMATI PREMA CARIAPPA): Thank you
very much. Now, we will take up the discussion on the working of the
Ministries of Panchayati Raj and Rural Development. Shri Mangani Lal
Mandal is to initiate the debate.

DISCUSSION ON THE WORKING OF THE MINISTRIES OF PANCHAYATI
RAJ AND RURAL DEVELOPMENT

* THE MINISTER OF PANCHAYATI RAJ AND MINISTER OF YOUTH
AFFAIRS AND SPORTS (SHR! MANI SHANKAR AIYAR): Madam, may | just
make a remark? | understand that this morning it was pointed out that the
Annual Report of the Ministry of Panchayati Raj was not available at the
Publications counter. | would like to tender an unqualified apology to the
Chair and to the House for the non-availability of this Annudl Report, It has
been submitted to the printers, and we are hoping to get it very soon. But
that is no excuse. It is entirely my fault that we do not have the Report to
share with hon. Members when we commence this debate. If on account
of that, they would wish not to discuss the working of the Ministry of
Panchayati Raj, | should bow to the will of the House. But if they are
prepared to discuss the working of this Ministry, even in the absence of the
Annual Report, | would be extremely grateful to them and to the House.
Thank you, Madam.

THE VICE-CHAIRMAN (SHRIMAT!I PREMA CARIAPPA): | hope the
House will agree with this.

SHR! V. NARAYANASAMY (Pondicherry) : Yes; Madam.
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SHRI SHARAD ANANTRAO JOSHI (Maharashtra) : Madam, the
Business Advisory Committee had very advisedly*put the discussion on the
two Ministries together because the Panchayati Raj and Rural Development
Ministries are closely related. Since one of the Reports is not available, | had
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